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(a) the number of textile mills closed 
down in Madhya Pradesb duriaa 1983-84 ; 

(b) l ~ reasons of the closure of !hose 
textile mills ; 

(c) the steps taken to revive the textile 
mills·; and 

(d) the number or such textile mills 
e e~le  so far ? 

THE MJNJSTER OF STATE IN THE 
MINISTRY OF COMMERCE AND JN 
THE DEPARTMENT OF SUPPLY (SHRI 
NIHAR RANJAN LASK.AR) : (a) Durina 
the ye8' 1983-84, two unit• of M/s. Hope 
Textile Mills, Jndore (Units No. 1 and 2) 
closed aown. 

(b) The reason for closure of the unita 
is labour· unrest. 

(c) The Government of Madhya Pradesh 
bas been requested to make efforts to 
reopen the mills in consultation with the 
financial institutions. 

(d) None. 

Rejection or •A' type Bfanket1 

911. SHRI DHARAM DASS SHASTRI: 
Will the Minister of SUPPLY , be plea1ed 
to state : 

(a) whether his Minimy has durina the 
inspectioti rejected a larae quantity of •A' 
type blankets or several industries which 
arc manufacturing ~l e  ; 

(b) if so, the particulars of those firms 
whose blankets were rejected durina the 
last thtee years ; 

·(c) whether it is a fact that his mioh1· 
try is still buyina "A' type blankets from 
those firms whose blankets have been 
rejected before and after inspection ; and 

,(d) if so, the reasons therefor ? 

THE MJNJSTER. OF STATE IN THE 
MINISTRY OF COMMERCE AND )~ 
THE DEPARTMENT VF SUPPLY (SHRI 
NIHAR RANJAN LASKAR) : (a) Yes 
Sir. 

Cb) The particulars of the firms whose 
blankets have been rejected during the 
last J years, are given as follows : 

{i> Statement - A : Rejected durina 
inspection. 

(ii) Statement - B Rejected by 
~i e. 

(c) Yes Sir. 

(d) According to the policy followed by 
the Department, rejection during pre-des· 
patch inspection is not held out against the 
firm for placement of further contracts 
since the firm can · re-submit the store• 
after rectification of the defects pointed 
out by the Inspector or offer a fresh lot of 
stores conformina to the specification. lo 
cases where' stores supplied by a firm is 
rejected by the consignee after a pre-des-
patch inspection, a joint inspection by the 
repre1entative of the inspection organisation, 
and the consignee is arranged, associatin1 
the supplier also. If material is accepted 
finally, as it is, or under price reduction 
due to acceptable deviations, the firm ia 
nor disqualified for further contracts. Only 
if malafides are proved, action, is taken 
either to dcregister the firm or ban further 
dealings with-them after goin1 through the 
prescribed procedure. 

Statement A 

Statement showing ·name and address 
of·tbe fitms whose blankets were rejected 
in prrdespatth inspection. 

SI. Name of the Firm 
No. M/s. ---------__ _..;. _____ _ 
I. Raj Industries, Panipat. 

2. Royal Textile, Panipat. • 

3. Jagdish Prashad Babu Ram, P.:nipat. 
4. Rashtriya Wn. lndustires, Paoipat. 

S. KKK Mills, Ludhiana. 

·6. Paliwal Textile, Panipat. 

7. Aggarwal Wool &: Spa. &: Wving 
Mills, Panipat. 

1. Capital Wn. & Gen. Mills, Panipat. 
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9· Tbc Gocla Enge. & Wn. Work•, 
Panipat. 

10. Tho Haryana Wa." &: Gon. Mills, 
Panipat. 

11. Swaatantra Bharat Wn. Mills, 
Panipat. 

12. Kalindi W•. Mill•, Panipat. 

13. Kalian Udyoi, Panipat. 

14. Suraj Wn. Mills, Paaipat. 

IS. ladian Wn. Milla, Paoipat. 

16. Siddartba Wn. Mills. Panipat. 

17. Mahavir Wn. M1lls,Paaipat. 

18. Univenal Wn. Mills, Po&nlpat. 

19. Aryan Wn. Mills, Panipat. 

20. Sahni \Va. Mills, Panipat. .. 
21. Nauai W ••. Mills. Ourpon, 

Smtem.!B 

Particulars or FirDH whose blankets 
were rejected by Con1i1nee. 

SI. Name or the Firm 
No. M/s 

1. Sir.1t1atra BbaratWoollen M1l111 

Paaipat. 

2. Arvind Kurnu & Ct.>. Panip1t. 

3. RHlurlya Wo.:>lle11 Mills,, Panipat. 

4. Sri Giraar Woollen. Mills, Panipat,. 

S. A.mba Woollen. Mills, Panipat. 

6 •. Saraj Woollen Mill•, Panipat. 

~ of Newl1 DeYeloped Blukett 
Mudlctsed bJ Sllodd1 lndmtr1-

912. SHIU DHAR.AM DASS SHASTRI: 
SHIU K. LAKK.APPA : Will tho 

Minis&or or DBFBNCB be pleased to 1tate : 

(a) wbotbor tbe Directorate General 
of Inspection in his i ~  ba1 recently 
recommended not to buy tbo newly dovelo· 
pod blanket• manufactured by 1boddy In· 
dua_tri•; 

(b) if so, the reasons ther·efor and 
whelher it is also a fact that R.&n win1 of 
his Ministry has sugaested to buy the newly 
developed blaokcls manufactured by shoddy 
Industries ; 

(cl if so, whether the DGI iii his Mini-
stry is concerned with the purchase of 
blankets or for itJIPCCtion ; and 

(d) the reasons for obtainin1 opinion . 
from DOI? 

THE MINJSTBR OF STATE JN THB 
MINISTRY OP DEFENCE (SHRI K. P 
SINGH DEOJ : (a) to (di The Govern1nent 
are at present ; : .i~i  'A' type blankets 
m1de out or 100% wool. However,, user 
trials are being m.tde in respect of blanket• 
manufactured by Shoddy Industries to 
ucertain durabilily and users' prererence. 
Tbe lllltter it under consideration of tile 
Government. 

Central Asslstuce to Meet ~fi l  

la S..te Badlett 

913. SHR.I SUNIL MAITRA: Will the 
Minister of FINANCE be pleased to state: 

(a) whether a 1um of Rs. SO!> crores 
was a set apart in the current _year's bud1et 

• to moet the deficits of State B11d1ett1 ; and 

(b) if so, the am'>unt or su;h assi•tance 
aiven to -the States for meetiaa their doicit1 
State-wise durina the current year '1 . 

THE MINISTER OP FINANCE (SHR.I 
PR.ANA& 'MUKHER.JBE): (a) No, Sir. 

(b) Does not arise. 

Criteria for l••eltnAlflt b1 Pllblic Flaaaclal 
In1tltatlom ID S&alel 

914. SHRI SUNIL 
tbo MiDi1ter or FINANCB 
1tate : 

MAITRA : Will 
be ploued t• 

(a) tbe detail• er criteria for lnw1tment 
· by public flnanclat tnstitutlo111 In the 
Statn ;. 




